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IN THE MATTER OF:
M.A No. 39/2024/€Z

‘ N
in

Original Application No. 144/2023/EZ

News Item published in Avenue MailDated 7th February 2023

titted“Jamshedpur:. industrial Wastes addingto  Pollution level in
RiverSubarnarekha”.

AND _
Member Secretary, Jharkhand Pollution Control Board & Ors.
...Respondents
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COUNTER AFFIDAVIT FILED BY ADDITIONAL MUNICIPAL cowwussnom!R

ADITYAPUR NAGAR NIGAM,ADITYAPUR, JHARKHAND (i.e. RESPONDENT N@

6 HEREIN).
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I, Ravi Prakash, son of Birendra Prasad Smgh aged about 44 years, by Rehglorﬁ /

Hinduism, by Occupation - Service under Adltyapur Nagar ngamm the offnce of
Additional Municipal _Commsssnoner,Ad:tyapur Nagar Nigam, Jharkhand havmg

; its office at Adityapur, P.S. Adntyapur Distriét Serankela Kharshwan

Jharkhand do hereby solemnly affirm and state as follows:

1. That, l am the Addmonal Mumcnpal Commlssuoner Adltyapur Nagar
Nigam, Adttyapur Jharkhand (Respondent No 6 hereln) and that | am

gware of the facts and: records |n the instant case and have gone through
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in my Presence .

\ . -‘
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&

That | am a law- -abiding Citizen of India and very. much respect t@e
i -

Constitution and Judicial System of India. “Q)

That in pursuance and in compliance to the order dated 25.07.2025

-~ passed by this Hon'ble Tribunal in the instant Original Application, the

4.

5.

&?;U\

6.

Report is being filed by _Additional Municipal Commissioner, Adityapur

Nagar Nigam,Adityapur, Jharkhand,Respondent No. 6 herein.

That this Report in the form of Affidavit is being filed for brmgmg :
necessary facts and statements on record for just and proper

adjudrcatlon of this case.

That fhe answering respondent state and submit that the Additional
Municipal Commiisoner vide its letter no 2769 dated 29.07.2025 has
seoﬁﬂg for the compliance report: as per thrs Hon’ble Tribunals’ order
dated: 25 07.2025, from the Project Manager JUIDCO.

A photocopy of the sard letter dated 259.07.2025 is annexed herewrth and

marked as Annexure -A.

That the Adityapur Municipal Corporatron Jharkhand vrde letter no 2769
dated" 29.07.2025 ask to provrde Complaince Report and trme for

completron to JUIDCO pro;ect manager where in JUIDCO Pro;ect'

Manager provided compllance & Completron report vide |etter no

CO/Adrtyapur Sewerage Scheme/Executron/(Kolhan)/3285/2022/"
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A photocopy of the said Ietter dated 19.08.2025 |s annexed hereWnth an ‘

Accordingly, the agency has submitted its reply vide letter no. 1125,

1

p..

3]

3

asked to submit the compliance report through letter no. 29
' e}
o

c

2

)]

|
[ ' marked as Annexure - B. v roo
} 7. That as | ‘per- the report of JUIDCO vide letter no. JUIDCO/Adatyapur 7
[ Sewerage Scheme/Execution/(Kolhan)/3285/2022/3935, dated_ .
| 19.08.2025 the compliance report is 84% work has been done and the

rest vyork would be completed by August 2026. ‘ ‘ it
8. That the answering respondent herein has prepared a Physical Progréss

Status of the Overall Constructnon Program as per the Timeline

mentloned hereinabove.

A photocopy of the said Physical Progress Status of the Overall

Construction’ Program lS annexed herewrth and marked as Annexure C.

9. That, :this Counter Affidavit is filed bonafide and in the interest of_

justice.lt is therefore prayed that Your Lordshlps may kmd!y be pleased

to 1ccept the instant Counter Affidavit.

10.That the answering respondent seeks leave to file any further afﬁdavnts ifs

requlred as per direction of the Hon ble Tnbunal

L Y

11 1 state that the statements contamed in paragraphs Nos 1 to 4 are true

to my knowledge and the rest’ ls/are my respectful submnssnons before

thls Hon ble Tribunal.
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¥ Raw prakash son of B;rendra Prasad Qangh aged about 44 ypars, by Rnhg:q% B ¢
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Hmduism by Occupat;on - Suvice under Adityapur Napar Nrg,am in the

o
of Additional Municipal Commissioner, Adityapur Nagar N!Eam }harkhand

having its office at Adutyapur pasi Adltyapur, District — SeratkMa Yhar,hwaﬂ

Jharkhand and is filing this Counter Aff:davut

Datﬁf “\ )- é‘}(’ ‘ 2"?) v /' »4/"/'
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Deponent -
identified by me:

AdVocate '
o\ | iy
RANO | . Signed / Put L.T.i..
P. NOTARY PUBL ' 'f in my Presence
East S‘nghbhum.R eg.No.2842 (J) e :@g
s JSR.ONDIY
vocate

Govt of Jharkhan

/Date......l ggﬁ.&
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To. 2 +
Additiona! MAnlipal Commissiones ; » "‘,;/j \ ‘;i;f,;;}? rite

Adityapur Naar Nigam ; s : 4 Q, X l:\ MRSt

PR Scratkella-Kharsawan® \ 5 o1
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Projects (i} Lesign and build four Sewerage Treatment plent
technology and ail appuctenant structures & allied works, (i!) Surv
Lol naw underground sewerage network of about 134 km jength and construct
appurtenant structures & aliied works and {lif} Operat
statoons for period of & years in Adityapui® Town af tharkhand, Indl

of Instalied Capacities 03,20,20 & 2 MLD basey on S8t
vy Review the dasigns re designs whare necassary ang
lon of 5 nos pumping stations ang Al

a under AMRUT programme. -

Subject.  Reparding. providing complian ‘ ‘ {7 GREEN A1) T
LOLXATA case no. Miscellaneaus Application no. 39/2024/€Z In origimal application nq:<1g:d/2023/EZ.~ :

Referance: : Y
SPCPL;’IU!OCO-AO!TYAPUWS!'I[_/2024-23/11'.‘.S dateg 12.08.2025 ¢

S Adityapur Nagar Nigam Letter no. 2769 dated 29307.2025 s I : R
3. JUIRCO/Adigapur sewerage scheme/Execation/Kolhan /3285/2022/3794 dated 31.07.2025

<

<.
e

the compliance report through letter no. 3744, Accordine.l:v'. the agency has squitled-i\s reply vide letter no. 3325 cited -

adt

“graby reply of the ageacy and the compliance repoft is attached along with this letter. ORI R A

33207,

Twanking v

4 .' 2 3 ,".‘ﬁ_;?l",‘,.‘.‘”“, q'K'M ‘«
e s *‘\C\\‘g
. Navan Kr. Modak :
- Project Manager
o uincod.

Yours' h(c'erc ek
.,04 r"’s »-;»;b’,- 1

,;,',,'2;(,{,;;,-g{‘r)ﬂﬁt}%;"bu,fsnr.iz;ézn«vz.bixxzs‘i; :

R

ion & malntenance of camplete works of STP's UGD & puniping

LI

(o report BEFORE THE NATIONAL GREEN TRIBUNAL FASTERN ZONL SENCI,

it reference to the above-mentioned subdect and your fetter number- 2769 cited at 2, the agency was aské'd_t"o' submit.
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The Projact Managar : Nre o : ! it
Jharkhand Wrban lnfmstmctum Dovalopment (..ampany le.v(J JDCO)
Adityapur Sewerage Scheme
Jharkhand ¥

Subjest: Su_bmisﬁon of Campliance Report — NGT Case No.. 39/ 2024( EZ in Original

Appfication No. 144/2023/EZ
s/ \ & Project: ‘
., fil :

\ W o i) D«:sngn and conslruction of four Sewage Treatment Plants (STPs) of capacities ¢4,
X. /7 20, 10 & 02 MLD based on SBR technology along wnlh all appurienant structures and
¢ P atlisd works.
3 3\:\ J.-v"’ #)  Survey, review of designs, redesign where necebsary and oonstructzon of a new
{\\ P underground sewerage network of 134 km tength including five pumpmg stations with
4 *\g%‘,/ 2l associated works. '
/a‘ o lii) Operation & Maintenance of the complete STP works, sewerage network, and
A /" pumping stations for 5 years in Adtt)apur town, Jh1rkhand under ihe AMRUT -

) v Program.

£ ‘»\' ,--"/ Agreement No.: 230 (JUIDCQ), datad 23-11- 2017 and supp!ementary agreement -
' \w 429 dated 17-12-2021 :

\§ \"\‘ Referencest

AR )] JUIDCO/Adityapur sewerage s"hemelExecutlonlkolhan/3285/402d3794 dated 31~
Ya f e L 0722025
Sy .S Adnvapur Nagar Nigam letter No 2769 dated 2% July 2025

ey o -
\‘.

- rQ AR 0O f
) \1 Dear Sir,
We euknowiedge receipt of your above—cuted letter regarding the requxrement for submission of a.
compliance report before the Hon ble National Green Tribunal (Eastern Zone Bench Kolkata) in
connection with Case No. 28/2024/EZ in Ongmal Apphcatxon No. 144/2023/EZ

in view of the directions issued and the concems raised about the timeline for completion of the
Adityapur Sewerage Scheme, we hereby submit the updated balance work program and
pr0;°cted cempletion schedule. A e AR ‘

"‘he dﬂlavs enooun!ered in executzon have bﬁen primarily due to factors “béybnd our control,
: ‘mc!uqu ’ ' : ' : : ' :

-‘é*e”".‘»

& \4 N mat'sns and nohces wssued by the W’*tef“?ésources Department (WRD)

.Q';; '
9?‘

i pubhc res:stanpe a'xd obstmcﬂons durvng oxecuhon
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Even with thuse (ma"engé's. subutannai progrm;stms,bean E’C“‘O\lﬂd:‘ :

un‘ﬂ,.’gmund «‘awamqa natwotk joop (‘kismq works am undnrway Bg[p‘nr}a v

Zene 2-°& Zone 3
3 and I8PS-4 zre progreasing in fina with the updamd achgdum QWmﬁ :

works at STP-2, 13P§-3
physical pro gress I3 at 73% of tho total work scope, whmh uuates. to 84% mmpletion of th.» Iy

presen!ly avmhb!e work fronts.

‘We are tarQGtin§ full completion by August 2026, subject to unhmderad .,rte awesa tithaly
statutery clearances, and prompt release of all long-pe ndinq payments (over Rs 12 Cr) from -

Juinco on or befcre 10-08-2025. These payments, Pendmg for several years, are critical to

maintain t“za r.,qured pace of work.

A detailed 6‘3mp!iance report and updated completion schedule Bar Chart is enclosed as
Annexure—}; as sought by the Hon'ble Tribunal, are enclosed. These are submitted condntsona!!y,

finked to he txmely disbursement ef the long-outstanding dues.

Lo W ricd | Scope);t;;;‘~as of 3 Target | . o : —1
I ot pep i e WO > - Co !
|8l Ne. 2 Activity | 01.08.2025 & mpletion Remarks/? Dependencie_s |
I : . Date | i : ‘ i
: 15.188 km (6.799 km : Chstruction length -8.389 km |
£ 3 - 4 Al s 3 *
i i UGD Zone-1 completed - 45%%) ug-26 (road access Issues)
~ : 75.482 tm (€1.808 km 11.797 kmunder obstrucﬁon'
frae2 1 UG -2 : ; ec-25 - 2
s 205 UGD Zone-2 completed - 82%%) i es2on WRD clearance pending
i A :
e } -
i X i . 32,146 km (26.673 km ~ : 3 949 km under ebstruction;
e i Uebzone-3 | ompleted - 83%) Ci U282 b issues
jo: } 594 7.028 i : ? : ;
&4 5 UCR Zone-4 il ,,.%?‘}m o Aug-25 - 5.566 km under cbstruction
i } completed - 56%%) - :
fis § STP 14 : Final commissioning after
5 . o o . D5 : (53 A
} 2 MLD) So%completed e Manas minor balance works
1 - . ! RI=a3 . .
g‘ & rs'f;\ <120 18% completad i o Aug-26 .| Land and approach constraints
MLD) : : “ . v
T f}&’f o 80% completed - - 3 _Feb—25 3 Final commissioning Stage
St ';‘L‘g;‘* 2. L 1'72% completed . y Jul-25 . Mmorfmlshingwor&s pendxrg
- : e . = 1 =3
e TS 2% completed {land i\OC ST pugoe. Land avaﬂabtlltyfrom.lUlDCO
AT Ry awaited) : ; 7 o0 required
e Land NOC awaited .1 1 Aug-26 | Land handover pending
55% compieted - Aug-25 | Accesstosite required-
5.7 : Qct-25 s :Accessand material deﬁvery :
Aotz . T 0| constraints SRR
'Land NOG av 'a.t AUB-26 . Land handover pending

= Page 2 0*’3
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o i 1 Target .o .o > =
{ L \Work Scope / Stamsasof  Chrriolation.s )
{SLNO- | “Actiuty. | e:«sazezs i Srmeatianty. Remamslnepandencw,s o
| RS IR e : AT PPN, . ; j
L ot 5 j A p 5 s v gl R T s
b Lifting i : S E AR BT %
| 14 |staton’ . 140% g;cmpietedj RN B Ccd-25. - - Appmv‘ﬂ pendtng :
{ 1 {Zone-1) - Sapaee S e
o o e "’.’"_“’""" "‘"*“"“‘*““‘*"’"""“"""‘“‘“—" 4

- We reuuesi your vmm&dtate action to ensure release of pﬁnding payments so that the proiecl car' :
© progress s:ﬂcoth!y and in ahgnme'\t wﬂh the Tﬂbunal s dtrec’oons

Wwe rcmam r‘ommmed to. mr’di’ng our contractuat oba-gaﬁons and delivennq the pmject to the
: hghest standards of qua!::y and comphance : - ~

: Tban’f. you for ycm undersuandmg and support in this matiey.

For Shapbo_rj! Pa!;onj:&(:o. --mPL,(JV) fisk e , i

{Autherised Signatory)
Adiiyapur Sewerage Schems:

.
finch: ;
1. Complance Timeline Table (as above) '
3. Compistion Schedula Bar (:‘m&r‘; e meuw»-#
B0 » | i
A7 Adgitional CoOmmissiunas - Ad‘;iyapuk Nagsr #zsg,am '
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